
NATIONAL COMPANY LAW TRIBUNAL 
NEW DELHI BENCH 

CP No. 238 (ND)/2016 

CORAM: 
PRESENT: SH. S. K. MOHAPATRA 	 SMT. INA MALHOTRA 

HON'BLE MEMBER(T) 	 HON'BLE MEMBER (J) 

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING BEFORE NEW 
DELHI BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 
28.09. 20 17 

NAME OF THE COMPANY: l)cvaraia Dasa (i I)wighi: Gray Gibbs & Ors. Vs. 
( ,.opal Fabrics Pvt. Lid. & Ors. 

SECTION OF THE COMPANIES ACT: 241 242, 213 

S.NO. NAME 	 DESIGNATION REPRESENTATION SIGNATURE 

For the Jklitioncr (s) : 	None 

For t:hc Rcspon(.Eer)I. (s) : 	None 

ORDER 

None is presc:n t on behalf of the Respondent. 

As the case has been transferred from Court No.1. Court Notice he 

issued to the Respondent through Counsel. 

To conic (.11) on 24111 October, 2017. 

. S 	 /

- 
(S. K. Mohaptra) 	 (ma Maihotra) 

Member (T) 	 Member (J) 

(I ('kh Raj Singh) 


